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tbe eODtid.ratioll of ao,e~.t to in-
.tall a similar platform III· _.: Bay of 
BoD,al on tbe Coast of Alldira Pradesh; 
aDd 

(d) if so, the detaila thereof and if not, 
the reaSODS .theretor ? 

THE MINISTER OF STATB OF THE 
MINISTRY OP PETROLEUM AND 
NATUR.AL GAS (SHRI CHANDRA 
SHEKHAR SINGH) : <a> Yes, Sir. 

(b) About 1.2S million tODnes . per 
annum. 

(c) and (d) No, Sir. Exploration in 
offshore Andhra is still in exploratory 
stale. 

SettiDI up LPG pllats ill GuJarat 
aa d A ndhra Pradesh 

8280. SHRI V. TULSIRAM: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(8) whether it is a fact that a Rupees 
nine-crore LPG plant has been opened in 
Gujarat recently ; 

(b) if so, the annual LPG supply 
capacity of the plant ; 

(c) the extent to which. foreign ex-
chanle will be saved ; 

(d) whether there is any proposal 
under consideration to set up similar 
plaots in Andhra Pradesh; and 

(e) if so, the detail thereot and if not, 
the reasons therefor ? 

THB MINISTER OF STATE OF THE 
MINISTR.Y OF PETROLEUM AND 
NATURAL GAS (SHill CHANDRA 
SHBKHAR. SINGH): <a) Yes, Sir, at 
Anklesbwar. . 

(b) About 48000 tODnes per annum. 

(e) Abollt RS. l~ croros per aqUIQ. 

. (d) to (0) Not at prescnt, because 
further exploratioD bas to be done to 
eltabH.h adequato reserves of natura) 
aas. 

World Baak loa. aDd IDA tredlt for 
cemeat project. aad It. share to 

Aad.r. Pradesh 

8281. SHIll V. TULSIRAM : 
SHRI v. SOBHANADREES. 
WARA RAO: 

SHRI BHATTAM SRI RAMA 
MURTHY: 

SHRI T. BALA GOUD : 

Will tbe Minister. of INDUSTRY bo 
pleased to state: 

(a) whether World Bank 'Will give two 
loans of 331 million doJlars aDd the 
International Development Association 
credit of SOR 127.S million to help India 
to finance projects in the cement in-
dustry; 

(b) if so, the details of terms and 
conditions of tbe loans and the time by 
whicb the loans will be received by India; 

(c) the State-wise break-up of the 
Joans and what wi:J be share of Andbra 
Pradesh and the ext~l1t to which it will 
meet the State's requirement in cement 
production; and 

(d) the extent to which the prices of 
cement win come down in the country? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA-
CHALAM): (a) to (c) . World Bank has 
ap.proved in March 1986 a loan of $ 200 
million to bo re,paid over a period of 
20 years with a grace period of 5 years at 
the standard variable rate applicabJe ·to 
all World Bank Joans (current rate 8. So/. 
per annum), details of which are as 
follows ;-
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Cooverlion of wet to ~ry pr~ess of followina cemeDt plants (tOlD tbrouab 
ICICI aDd IDBI-$ 163.3 'minion) 

1. 

2. 

Associated Cel'Qent Co. Ltd., 
M-.dhukkArai. Tamil Nadu 

Alsociated Cement Co. Ltd., 
Shababad, Karnataka 
(PJus) Training al)d Technical 
,5slstance 

3. India Cement Ltd. 

4. 

5. 

6. ,. 

Sankaroagar, Tamil Nadu 

Birla Jute & Industries 
Satna, Madhya Pradesh 

Cement Corporation of India, 
;Mandbar, Madhya .Pradesh 

K. C. P. Limited, Macherl8, A. P. 

Shtee Di.&vijay Cement Co. Ltd.~ 
Sik~. Gujarat. 

$12.1 minion 

-$ 28.0 million 

-$ 1.8 million' 

.-$ 38.6 million 

-$ 24.7 million 

- $ 24.9 million 

-$ 4.7 million 

-$ 28.7 million 

II. Grant of, 1.5 milJion to ICIeI for carrying out sub-sector leve1 training 
.and technical assistance. 

III. $ 35 million direct loan to IeleI (with Government of India guarantee) for 
re .. lendiog to projects undertaking a prOiramlUe of nlodernisation, rebabi.1ita-
tion, enerlY conservation. productivity improvement, etc., of cement 
plants. 

----.--------------------------------------------~-----------
I 

(d) It is Dot possible to indicate the 
direct impact of the above schemes of 
modernllation oa the prices of cement in 
tbe coo.try for the rea son that firstly. 
tbe cost of production depends OD several 
otberf'actors such as cost of inputs, level 
of wiles, e"te. and secondly, these schemes 
would constitute onJy a smalJ seament of 
the production from various cement 
plants in the country. 

Dela, in imple"eDtation of ArJuD 
Sen Gupta Committee report OD 

publJ e se~t.r ~nter,..j.el 

8282. SHRI V. TULSIRAM : 
PROP. RAMKRISHNA 
MOaE: 
SM .• 1 MANI" REDDY : 

Will the Minister of IN:DUSTR Y be 
pl .. sed to 111te : 

(a) whether it is a fact that the Arjun 
Sen Gupta Committee report bas been 
kept in cold storage as reported in the 
Economic Times of 30 March, 1986; 

(b) if so. the reasons therefor; 

(c) the hurdles which are coming in 
tbe way of implementation of the recom-
mendations made in the committee"s 
report; and 

(d) when Government propose to 
imp lement these recommendations? 

THB MINISTER OF STATE IN THE 
DEPAR.TMENT OF INDUSTIUAL 
DEVELOPMENT (SHRI M. ARUNA· 
CHALAM): (a) No, Sir. , 

(b) Does not ari~e. 

(c) and (d) The rec01llmend,uions of 




